S \S
,'; 'S - .
S CEgnuxL -ADMINISTRATIVE T:ISUNAL @

BOlVIBLiv B . NCH

‘ | Prescot Reoad,
| N : Gulestan Bl@g,
J o Eort, Bombay-1.
Original Application N6.19005/94/ ) ‘.
Shrl/ﬁm Mahadeg B ,U askar . . . /9194 .

| , . Appllcant-

v/s

The Divisional Security Commissioner,R.P.R.Bombay V.T.(Central Rly)
and anr,

CRAM :Hon'ble Member 2, Shnd 8.8 Hegde,
Hon'ble Member(A), Shri M.R, Knlhatkar.
Tribunal's Order: (Final Order}

»» Respondents.

bt. 16-09-1994,
Shri P,V, Davare, Counssl for-the applicant,

We have heard Shri Ddvare for the applicant, On perusal of

the'petiﬁion, we find that thé applicant was dismissed from Service

ﬁ ’; ng in the office of the Railuay Protection Force, which may
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coms within the purvieu of Central ﬂdmlnlstratxve Tribunal

Permission granted,
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1, Shri M.B.Jaskar,
Post & Taluka Patoda
Dist.,Beed, Pincode 414 204,
2, The Divisional Security Commissioner,:
R.P.F.,Bombay V.T. {(Central Railuayj, ’//é%”"
? .
3, The Senior Sacurity 0fficer =019] 74
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